Annexure-7
Name of the corporate debtor: M/s. PROPYL PACKAGING LIMITED; Date of commencement of CIRP: 14-02-2020; List of creditors as on: 11-01-2021

List of Operational Creditors (Government dues)

SI.N Name of Creditor Identific Details of Claim Details of Claims admitted Amount of | Amount [Amount of| Amount of Remarks, if any.
o ation [Date of Amount Amount of [Nature of |Amount Amount Whether |% of Contingent | ofany | claim not | claim under
Number |Receipt Claimed Claim Claim Covered by |Covered by |related Voting Claim mutual | admitted | verification
Admitted Security Guarantee |party share in dues, that
Interest CoC may be
set off
1|Recovery Officer, ESI Corporation 02-04-2020 72,581 72,581 (ESI dues 0 0[No 0 0 0 0 0
2|Deputy Commissioner of State Tax, 28-11-2020| 84,838,951 | 80,23,019 |SalES Tax 0 0[No 0 0 0 465932 0| Interest claimed for the period
State Goods and Services Department dues based after 14-02-2020 rejected
on
assessment
85,61,532 | 80,95,600 - - - - - - - 4,65,932 -




